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THURSDAY, AUGUST 13, 2026

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
FABZEN TECHNOLOGIES PRIVATE LIMITED

PUBLIC NOTICE

The public is hereby informed that the property described in the
schedule written hersunder is owned and possessed by Mr.
Sitalkumar Girdharilal Ahuja and Mr. Vijay Jasuja ("Current

1A

TRUCAP FINANCE LIMITED

TRUCAP FINANCE LIMITED

s I the buskness of develaping and marketing mobile games
AL LSA, S1h Fleeer, Cily Viska, Tower A, Fousbain Rosd, Ksarsdi, Pane - 311004, Maharashlra

|Under sub-regulation [ 1) of reguls Z6A &1 e Ins and Bamcrigley Board of Madia

Registered Difice: Register office at 3" Floor, & Wing, D.J. House, Owners") [insovency Haselution Process fer Corporats Persans) Regiations, 2016) Registered Difice: Register office at 3 Foor, A Wing, D.J. House,
Dl Magardas Road, Andherd (East), Mumbai — 400069, Maharashira, That the 'D'nginal Sale Deed dated August 07, 2010, registerad at the i RELEVANT PARTICULARS (Hd Nagardas Road, Andheri (East), Mumbal — 400069, Maharashira,
EET "ﬂ': E?nnnCDHEETD-I IE 'DH‘LT-E ‘DI S Ub‘ﬂ.ﬂgiE”ﬂf H.adal. h El'ﬂ'ing 5-E:ri-EI| THLATTY bEf 21 E1IEGTL‘|. WIH'I "_'|__ 1 qame of the comorata |'_||:1||:}r '“I'H'II'.'. l....|l'|' |‘E|.'.-EE“'"| ":‘:"'1'-":5-"35 |'-lrr ata Lemaled HST “u.: E?nlnlnﬂ DEEH ?D ! E':

Corporate dentily Number: LE4520MH1994PL 334457
PUBLIC NOTICE
Thisis 1o infarm e Public at Avclion of pledged Godd Dmamenss will be conducixd by TraCap
Fimance Limied an 27" ALIG 2026 atVishrartwad) 1100 AWM,

Corporate dentily Number: LE4920MH1594PLE334457

PUBLIC MOTICE
Thig & toinform fhe Public that Auction of pledged Gakd Dmaments wil be condusted by TruCap
Finance Limied on 2™ AUG 2026 at Baramgt a8 11:00 & M,

respectto the property described in the Schedule below is mispiaced
and Ms. Neha Gogte on behalf of Current Owners has informed the
police of the loss of the said documents under LR No. 96169-2026.

Hublic is hereby called upon, that any person(s) having any

FAN & CINS LLP Mo, CIM : UT4889PN 2017 FTCIE T80T
| PAN ; AADCFORGEM
184, &th Floor, Gity Vista, Tower 4,
Fowuritain Fosd, Hharsde, Pune - S110048,
| MiEharashtm

2. | Address of the registared affsca

Branch addess: TruCap finance Limited,. A-11, 2nd finor, Kanakdhara Bldg, above Saraswat Bank, i i i i i - Branch address: TniCap Finance Lid Ground Boor, Fontier fuipmotives, 8arwad Peth, Baramati |
Kasturba iousing society. Alandiroad, Vishrantwadi Pung — 411015 '"rmg"at“:‘" rngrd'”Q the aforesaid onginal documants ??”d":'r 3. | URL of webstte [ ot Avaiiable Pue 41310 b
The Gold Dmamants ip ba auctionsd betong 1o Loan Accounds of our various Cussiomers who have | | N1@S/have-any claim in the scheduled property should notify the 4, | Details of place where magrity of Bengalury SLARS LT _ _

o G 45 . i i = i ithi icati i el o The Gald Omaments to be auclicned balorg 1o Lean Accounls of mir vanous Cuslomesns who have
faded to pay thair duss. Dur notbcas ol suction have bean duy jssued ba heso bomoeerns, undersigned Advocate within 14 (Fourteen) days from publication of | FOpT RN BN SO : : ; : .
r"E G[Hﬁ ﬂrrﬁmelrlts 1o be auctoned bedang to n.ll-,_.rd' ue Loan Acoomts af me ¥anous ﬁusmmgm this notice and should Eati‘s‘f'&l‘ the undEE’Signﬂd .El:lﬂﬂg with 5, '15": JEE::-‘“&GH? of rain e failad ko pay their daes, (o notices aof auckan have been EIJr_.'ISEL-'E‘"j b these bormowars.

e ili i i o | PMOCLY Dy | The Goid Oy miz 1o b fiarsat bakng ba Overdue Lean Accounls of our vanous Custa

mentianed balow with branch rame. documentary proof tharaof, failing which, it shall be presumed that IR [ SRR g fram e, o it Goid Dmamants o be aucior i) ba Dverdug Loan Accounts of our vanous Customers

rierianed balow wilh branch nama.

o Baramali Branch: GLORDDOODABEG04, GLODOOODOD3ISHE20Z, GLOODDOODISEATSE,
GLOODODOD3STa6E, GLODDDDO0ASYSE4, GLODDOOOO3STEIG. GLOOOQDODASTAEST,
GLOODOOONEETAE, GLOODDDODASTS14, GLODOOODOASE416, GELOOOODOGISEEAS,
GLODOODOCESS021, GLOOODI00SEIZES,

P maore dedalls, pleasecontact Trulap Firance Limisd

Cantact Pergon; Aahal Mahale

Bhosar Braaeh: GLO0O0OO0AS6303, GLODOODOORSA455, GLODOOOOOISTFER. the said document is lost and no claim shall b2 enterlained

GLODOOOOOISE2ET, GLOOODOODISEE2D, GLOGIODOOZSETED, GLODDODODISES0Z, thereafter. 7
GLODOMIODE 5951 7, GLAODOM045 2471 SCHEDULE B,

Dange Chaowk Branch: GLIGOT fll'l.ﬂ”-'u 27, ELI‘L‘II'-ﬂIIIr:-]Sﬁﬁ 62, El-ﬂl][ﬂl:lﬂl:lﬂ. 15027 464 Higsa Humifer 2 {ﬂlr':' ggt }humgﬂr 464 Hisga Number 1}
g e admeasuring 01 Hectors 34 Ares, situated at Village Maujh W |

Katraj Branch: GLOODOODO3S8728, GLODODOODA59025, GLODOODOOSG32T : . :
el 0 Lt y - e - Pisalwadi, Taluka Khandala, District Satara, within the limits of

_E-E'I"'.-II'.‘E"S- 'E.-HU |I'| lg=t l"IEIﬂ-al }EEI’

| ‘\-Imrll:u T nr-e m FI| R -.'.'-:lrl-irm:'n
Furthar detals including |ast avallabia
finarcial stetements fwith sohaduieg) of
vt ysars, fists of credtoes are avidable
at LUL:

r|I|;||:'|||Il:.- I'ur rl:-:-.llulu.'l' -I|'.'||.- Lc‘u'ﬂi-.. ||r'||JEr
section 26025k of the Code is aamitable

| Dtalls o e sought by amail at
girg.fabzendgmed.com

| Detalls to be seagnt by emai st
gimpfabipeni@gmist com

Vishrantwadl Bramch: GLODOOO00ISSEE? GLODDDOIGISET1E BLOOOODOOISTE1S Khandala Panchayat Samiti and Sub-Registrar office Khandala, |t LiFiL: L. Contact Number(s): 9892877975
GLOOOGID0AGS05S, GLOODIONASRS36, GLOODIONOA50252 further along with all the rights, privileges, and entittements 101 ufm date Tor receil of expression 28-08-2028 TruCap Finance Limited reserves fa mghf fo afer the number of accoams fo 02 auchioned &/
For more detalls, please contact TruGap Finance Limaed appurtenant thereto. AL 'r-'?.“"'*':' . e postoone ! cancal the ausiian milfoud amy anor npdics:
Contact Person: Rahul Mzhale Place: Pune For HK Legal N j:;.ﬂf:iﬁfﬂ:gﬁ:u:;ﬂmm o HIRLAR At LN
Contact Number(s): 3892877575 _ Dated: 12" August, 2026, Adv. Kedar Lﬂ}fﬂ 15, | Lask dstn Tor submitssion of chjections. | 12.09-2026
TruCap Finanmce Limited reserves fhe ngiit fo affar e momber of accoum's fo be awchonsd &/ i i 3 1 o prowisional list
pasipmn ) canted i aiction wibhout any oriar nolics Office number 405, 4° Floor, City Point, 13. :;im:r._u;'.'!x.-'a.!rrc:r'ﬁ'ru&- sl PRA :?2_4]9:_-?_3?:6
TruCap Finance Limited Boat Club Road, Pune 411001 +91 20 412529949 14, |Date of ilssue of IM, EM and request for | 27002026 Form No. 3
resclutian plars o FPRAS | . ;
16 | Last dade for submission af 1102028 [See Regulatlon-13 (1 )(a)]

% CAPITAL 165 EE::J:I‘E':IH:I 10 Sebmik [ gt Il5I‘.IE""'I'IE’Q_A.'},."I"II'-“".I:‘q'.'ll'lI DEBTS RECOVERY TRIBUNAL PUNE
CAPITAL Expression-of. ft e T - Unit no 307 to 310 3rd Floor, kakade Biz Icon Building, Shivaji Nagar, Pune - 411005
HOME LOARS DEBTS RECOVERY TRIBUNAL PUNE 17, | Deaits of CO's registration statis as - | v .

R&ﬂbm&lnman Rayon Compound, Veraval, Gujarat - 362 266 | [T) +912243567100 | Unit No. 307 to 310, 3" floor, Kakade Biz leon Building, MSME | UDAM-#R-03 0484101 Case No.: OA/565/2025
(]oll free) 0 270 7000 I CIN: U65922GJ2009PLC083779 | homefinance.adityabirlacapital.com Shivaji Nagar, Pune 411005 a0y Summons under sub-section (4) of section 19 of the Act, read with sub-rule (2A) of
EEE%%?; ce= Aditya Birla Housing Finance Ltd , 1St Floor Lohia Jain Arcade, S Manish Lalji Dawda | |ryle 5 of the Debt Recovery Tribunal (Procedure) Rules, 1993.
No. 106 , Near Charturshrung Templ ati Bapat Road ,Pune-411016 Form No, 4 Resolution Professional .

.106, A%:?ﬁm i iSee Requlation-15 (1) (b)) Bt = e 5 Oy EE';%; J%I%E;n%iS;Frigﬁ;; L{rl;ﬁn S UNJAB NATIONAL BANK Exh. No.:16220

- - Ll 8- 4] og. Mol i SIPPO2S0GS 12022413787
[sed Rule a‘u; oﬁ the eclity (nterést gﬁ%h@&? Ruleg;2002] Case No.: SA/D50/2025 Exh, Mo 1181 | Paco:Mumbai AFA Mo A4/ 19707/02 S010627, 109406 ¥aiid wito 30/ 06/ 2027 Us
Possession Noti e"('—'of'l}nhlhvabliéﬂ'ope v) Notice Under Section 17 of Securitization Act Riw Provisions of

The Debis RecoveryTribunal Act And The Debts Recovery Tribunal M/S. SHRAVAN JOSHI ENGINEERING PVT. LTD

(procedure) Rules, 1993 As Amened From Time To Time.
Ashok Shivaji Dhavale
Vs
Aspire Home Finance Corporation Ltd

Whereas the undersi ned being the authorized officer of Adﬁ;«ﬂi'Bﬂ'la-
Hd;uaﬂ‘ng ]:l}!laﬂd:e Limited under the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 (54
of 2002) and in exercise of powers conferred under Section 13(12) read
with Rule. 3 of the Securl | Interest. (EnforcemenE)ﬁl?ules, 2(}?2 hEaEcSI
lssx,ledra.D_' ' e tatied 22,052 QZE&J: pon, the barfow
ESH A huu@}( KALE. & ROHINI MANGESH KALE inEtioned in |
ﬂﬁe hdztu:e being of Rs. $b,8’? 271/~ (RUB68S ThiFty, Lat Eigtity Seueh
'Q ':ﬁcl Two. humdﬂdeSéﬂenfv- OLIlce U[ﬁlh' within 60 days from the
date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to
the borrowers and to the public in general that the undersigned has taken

To,

(1) M/S. SHRAVAN JOSHI ENGINEERING PVT. LTD.

FLATNO.B-09, 2ND FLOOR, SHRIPAD HEIGHTS, SURVEY NO. 4/26/2, BANGALOLE -
MUMBAI HIGHWAY, BEHIND BHARAT PETROL PUMP, AMBEGAON (BK), PUNE
,MAHARASHTRA-411046

(2) MR. SURAJ KESHAV RANADE

30,YASHASHRI SOCIETY, NEAR MIT COLLEGE, OFF PAUD ROAD PUNE
MAHARASHTRA-411038

(3) MR. GOPALKRISHNA BALBHIM JOSHI

R/AT: 30, YASHASHRI SOCIETY, NEAR MIT COLLEGE, OFF PAUD ROAD PUNE
MAHARASHTRA-411038

|ort d Canara Bank <&\ Regional Office Pune [l
' rr—— drd Floar, Sukhwani Business Hub, Maar Nashik
! Phata Metro Station, Kasarwadi, Pune-411034,

Mob : 451 GIE19592T0V+01 9595040762 | Mall id : ropneZreciicanarabank.com
DEMAND NOTICE

DEMAND NOTICE UNDER SECTION 13(2) OF THE SECURITISATION AND RECONSTRUCTION
OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 3002

1. Wr. Mavnath Kashinath Kathar

To,

1. Mr. Rakhi Ramdas Both, 5.Mo. 42, Kalas Malwadi, Vishranbwadi,
Fune, Maharashira-411015

2. Mr. Ramdas Premdas Both, 5.No. 42, Kalas Malwadi, Vishrantwadi,
Pune, Maharashira411015

3. Mr. Moshin Khayyum Shekh, 5.Mo. 42, Lane No. 7, Vighrantwadi,
Tingra Nagar, Pune, Maharashtra-4 11015

SUMMONS

WHEREAS, OA/565/2025 was listed before Hon'ble Presiding Officer/Registrar on
08/07/2026.

Possession of the property described herein below in exercise of the pow-
ers conferred on him/her under Section 13(4) of the said Act read with Rule
8,of the Security Interest (Enforcement) Rules, 2002 o this 10.day, of
Au;guég of the: vba? 2024
The borrowers in partlcular and the public in general is hereby cautioned
not to deal with the property an,\/. deallngs Wltij} the property 1:ﬁull be
subject to the charge of the A lﬂlachﬁuﬁfE\ Fihahce Lﬁn@ﬂ;fcﬁ aﬂ
anE»Mt of Bs.30,87, 271/ Ri‘uaee Thitty Lat Elkhty- seven Thousand Two'
humdltec! -56%[1&0 e'Oml.@ mterest thereon. Borrowers attention is invit-
ed to the provisions of Sub-section 8 of Section 13 of the Act., in respect of
time available, tqn:e prured.acsatay o s

ot TG THE IMMOVABLE PROBERTV
All That Piece And Parcel Of Flat No 401, Admeasuring 547.88 Sq. Fts. LE.,
50.90 Sg. Mtr Situated At 4th Floor Sonai Heights, Deemed Apt Version |
Survey No. 115/2. Situated At Choviswadi, Taluka Haveli, Pune, Within The

An application under Section 17(1) of the Securitization &
Reconstruction of Financial Asseis & Enforcement of Security Interest
Act. 2002 has been filed before this Tribunal on 15/06/2026 in the court of
Presiding Officer/Registrar (& copy of application is enclosed).

Show cause as to why tha reliel prayed for should not be grantad. You
are required to file reply, if any, in your defence in the paper book form in
wo complete sets and produce all the documents and affidawit in your
support in the Tribunal personally or through your duly authorized agent
or legal practiioner and appear before this Tribunal on 05M0F2026 at
10.30 A.M. failing which the application shall be heard and decided in
vour absance, You are further directed 1o supply advance copy of the
reply to the SAla the Counsel forthe Applicant,

Given under my hand and the seal of this Tribunal on this date:
291072026,

Gavacha Madhya Bhag, Madhak Ali At Po Vechale Taluka Satara Vechale, Satara,
Maharashira~415519

4. Yashwant Pandurang Katkar {Guarantor)
At Poechale, Tal Satara Disi Satara, Maharashira-1 15519

has awaded the following loans / credit fac&ies from our Canara Bank from fime ta time

Sr.Nao.| Loan Amournt| Lisbility as on 03082026 | Rzt of Infereal
1 | 500,000.00 Total Amount 10:%5% &s parsanciion
Rs. 2.22.665.54 + 7% Panal Interas!

The above said kean/credil facillies are duly secured by way of mortgage of the assats
more specifically described n the schedule hereunder, by wirfue of the relevand
documenis execuied By you in pur favour, Since wou had faded to discharge your Babilities
as per the terms and condilions stipulated, the Bank has classified the debs as WPA on
2910712026 Henca, we haneby [ssue this notica fo you under Section 13(2) of the subject
Act calling vpen you b dischargs the entire Bability of Rs. 2,22,665.54/- (Rupees Two

WHEREAS this Hon'ble Tribunal is pleased to issue summons/ notice on the said
Application under section 19(4) of the Act (OA) filed against you for recovery of debts
of Rs.31615769.31/- (application along with copies of documents etc. annexed).

In accordance with sub-section (4) of section 19 of the Act, you, the defendants are directed
asunder:-

(i) to show cause within thirty days of the service of summons as to why relief prayed for
should not be granted;

(ii) to disclose particulars of properties or assets other than properties and assets specified
by the applicant under serial number 3A of the original application;

(iii) you are restrained from dealing with or disposing of secured assets or such other assets
and properties disclosed under serial number 3A of the original application, pending
hearing and disposal of the application for attachment of properties;

(iv) you shall not transfer by way of sale, lease or otherwise, exceptin the ordinary course of
his business any of the assets over which security interest is created and/ or other assets
and properties specified or disclosed under serial number 3A of the original application

without the prior approval of the Tribunal;

(v) you shall be liable to account for the sale proceeds realised by sale of secured assets or
other assets and properties in the ordinary course of business and deposit such sale
proceeds in the account maintained with the bank or financial institutions holding security
interest over such assets.

You are also directed to file the written statement. with a copy thereof furnished to the
applicant and to appear before Registrar on 29/10/2026 at 10:30 A.M. failing which the
application shall be heard and decided in your absence.

Given under my hand and the seal of this Tribunal on this date:16/07/2026.

@ Signature of the Officer Authorised to issue summons.

By order of Tribunal
Signature of the Officer Authorized Parson

Lakh Teenty Twa Thousand Six Hundred Sixty Five And Fifty Four Palse Only) with
accrued and wp-io-date inferest and other expensas. within sixly days from the date of the
notice, filing which we shall exercise 28 or any of the rights under Saction 13(4) of the
suiectAct,

Furthier, you are herely restrained from desling with any of the secured assets mentioned
in the schedule in any manner whalsoaver, without our prior consenl. This is withoud
prajudice to any ather Aghts available to us under the subject Act andior any other law in
torce,

Your attention Is inwied bo provisions of sub-seciion (3) of Section 13 of the SARFAES]
At inrespect oftime availabée, ioredeem thie secured azsets.

T darmand nodica had also baan issued toyou by Registarad Post Ack due to your lasi AJAY KUMAR SAl
known address availablein the Branch record, Registrar,

% Note:Strike out Whichever is not applicable D.R.T. Pune i

All that parts and parced of the Grampanchayat Property no 235 of Village Vechale Tal

Sub-Register Haveli Pune And Local Limits Of Alandi Municial Council, Alandi
ad, Pune Maharashtra, 412105
Date: 10.0¢ } orised.Office

Place: PU Aaﬂm‘ﬁamiha-nmna ihahce Lifited |

e

AAVAS FINANCIERS LIMITED
(CIN:LESSZZRIZ01IPLCD3:2297) Regd. & Corp. Office; 201-202, Znd Floor, 5outh End S5quare,
Mansarovar Industrial Area, Jaipur, 302020 BAFPHE AAFEESAATI HAMAARA

AUCTION NOTICE

Auction Sabe Motice for Saleof Immovable Assets under the Securltsation and Recanstruction of Financial Assets and Enforcement of Security iInterest Act, 2002 read with
prosisn to Rule 8{6] of the Secwrity interast (Enforcemeant) rufes, 2002

Meotice is heraby ghven to the public in genéral and Inparticular to the Borrower (5] and Guarantor (5] that the befow described immavable propey morgaged/charged to
the facured Creditor, the physical possession of which has been takan by the Authorised Officer of AAVAS FINANCIERS LIMITED Secured Creditor, will be sold on "Ax is

Acvas

TRl ERL I

whaoreis”,” Asiswhat is *, and 'Whatever there is" basis, The details of the cases are asunder Satara, Dist, Satara and construction therein. The said property is owned by
Name of Borrowers Date & Date Srpe Reserve | Eamest | pate & Place of Tender Mr.Navnath Kashinath Katkar & surrounded by: On Or lowards East ; Road, On Or
Co-Borrowers/ / Dues As on li?[ijﬂ:r{ il e gif! DE:”'F'“':" of Price For MF“E'I' Tims of EH:EI‘M%T“E; enﬂrtr towards West : Property of Londhe, On Or towards South : Property of Shankar Katkar,
o roper ar I n 0 3 4 H
Guarantors/Mortagors Notice kit perty Property | Property| Auction |Aavas Finanders Ltd. On Ortowards North ; Properly of Shrirang Kalkar
: Authorised Officer
Ujwala Samadhan Pathl, s, 10 Dec 18 | & Mar |Plot Mo, 18, Flat Mo, 1, Ground Floor, “0m Rs. Rs, 1100 |Office Mo 201, Eﬁ:ﬁ,fﬁfw c Bank
Shobha Samadhan Patil, | 1,03,47,538.00 R, 21 |Shivkrupa Building”, 5.No. 95/6a/1, 1788998/- | 178900/ | Am To |Atharva Plaza, 2nd e S
Samadhan Rajeavam Patil F- Dues &s On | 2520196.414- Ashartyinayak Calony, Villo hanjard, Tal, Haveli, }01.00 P |Floos, Pune Satara
Guarantor: Kamkakar 12 Aug2b Dues As On [ist. Pune, Maharastra. Admeasuring- 812 S5q. 29 Aug |Road; Dhankawadi,
Camadhan Patil 10 Cec 18 FX. 26 PuméE-411043
(AC ML) LMPLUING24]5- JMaharashtra-India
160017323

MAHINDRA RURAL HOUSING FINANGE LTD.

Terms & Conditions: 1). The person, taking part in the tender, will have to deposit bhis offer in the tender form provided by the AFL which is 1o be collected from the abowe branch offices
during working hours of amy working day, super seribing “Tendar Offer for narme of the property “on the sealed epveloge along with the Cheque/D 0/ pay ordér of 10% of the Resarss Price as
Earnpst Boney Deposit (ERD] in favaur of AAWAS FINAMNCIERS LIMITED payable st Jaipur on/before tsme of auction during office hours at tha above mentioned offices, Tha sealed
arpElopes will be opened in the presence of the available mberested pasties ot above mantioned offios of AAVAS FINANCIERS LIMITED Tha Inler-ge bidding, if necess ary will also take plaos

Corporate Office:- Agasty Corporate Park, Piramal, Amiti Building, Unit No. 203, 2nd Floor, B Wing, Sunder Bung, Kurla West, Mumbai Mahrashtra 400 070 India.CIN -U65922MH2007PLC169791
Branch Office:- EPI Centre, Office No. 302, 3rd Floor, S No. 4/6, F Plot No. 64 C, 3/MP/2, Pune Mumbai Road, Manali Hotel, Near shoppers stop, Wakdewadi, Shivaji Nagar, Pune 411005

amang the avallable bidders, The E8 D s refundable i the bad Is not successfud, ). The successful bidder will gdeposit 25% of the bidding ameent adjusting the EMD amaunt as inmial degosit
immediately or within 2dhrs after the fall of the hammer towards the purchase of the asset. The successiul bidder failing to deposit the said 25% towards initial payment, the entire ERMD
depocited will befarfeited & balance amount of the sale price will have 1o be deposited within 15 days after the confirmation of the cale by the securad craditor; otherwize hils initial paymant
deposted amount will be forfeited, 3). The Authorised officer has absolute right to accept or reject any bid oradjourn/postpone the sale process without assigning any reason therefore; I
the date of tenderdepositing of the date ol tender opening is declaned as holiday by Government, then the asction will be held onnext working day. 4). Far ingpection.and |nterested parties
who want to know about the precedure of ténder may contact AAVAS FINAMNCIERS LIMITED 201,202, lind FHoos, Scuth End Square, Marsarovar Industrial &rea, faipur-302020 or
Parmod Choudhary — B000ME3033 ar respective branch during office hours. Note: This is alse o 15730 deyvd notice under Rubs 30 1)/816) to the Borrawers /Guarantars/®Martgagar of the abave
sald loan accounts about teader inter se bidding sale an the above mentioned date, The proparty will be seld, iftheirout stendeng duesara notregald in full

Place : Maharashtra Date : 13-08-2026 Authorised Officer Aavas Financiers Limited

| PUBLIC NOTICE FOR AUCTION - CUM - SALE NOTICE |

In exercise of powers conferred under section 13 (4) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (herein after referred to as
"SARFAESI Act") and Rule 8 and 9 of Security Interest (Enforcement) Rules, 2002 (Hereinafter Referred to as "Rules") for the purpose of recovering the secured debts, the authorized officer of
the secured creditor M/s Mahindra Rural Housing Finance Ltd. (hereinafter referred to as "MRHFL") has decided to sell the secured asset (immoveable property), the Physical possession of
which had been taken by the Authorised Officer of the Secured Creditor under S. 13 (4) of SARFAESI Act, described herein below on "AS IS WHERE IS BASIS" and "AS IS WHAT IT IS BASIS" and
the public and all concemed including the concemed borrowers/mortgagors, their representatives, as the case may be are hereby informed that the secured asset listed below will be sold by
Auction through the for which the particulars are furnished hereunder.-

AAVAS FINANCIERS LIMITED
(CIN:LBS922RIZ011PLCO34297) Regd. & Corp. Office: 201-202, 2Znd Floor, South End Square,
Mansarovar Industrial Area, Jaipur. 302020 LATRE AhFEL LAATIL AR AALA

APPENDIX-IV-A [See proviso to rule 8(6)] Sale notice for sale of immovable properties

E-zuction Sale Motice for Sale of Immovable Aszets under the Securibization and Reconstructon of Financial Assets and Enforcement of Security Interést Act, 2002 read
with proviso to Rule B (G ) of the Security Interest [Enforcement) Rules, 2002,

Motice is heraby given to the public in general and in particular to the Barrower [5)) Co-Borrower [3]/Maortgager (5] and Guarantor (3] that the below described
imrmovable properties mortgaged 1o the Secured Craditor, the constructive/physical possession of which has been taken by the Authorised Officer of AAVAS FINANCIERS
LIMITED, the same shall be referred herein after as AFL. The Secured Assets will be sold on “Asis whereis’, “Asis what is”, and "Whatever thereis” basis through E-Aucton for
TECONETY af amount mentdaned in the table below :_:I:,-ng with further interest, |:|::|1.'.,¢|1.'|rg|.";. and Expentes b ng dueto BFLviz. Secured Creditor,

Itis hereby informed you that we aré going to conduct public E-Auetion through website https:f fsarfaesl auvctontiger. net

Acvas

il BB IR

Date & Amount
Of 13(2)
Demand Notice

Reserve Price/
EMD/Bid
Increase Amount

Name Of Borrowers/Co-

Property
Inspection
Date & Time

Contact

Description Of Property Person

Borrowers/Guarantors/
Mortgagers

805052-XSEMPUNO0671707 PRAVIN | 31-05-2022 | ALL THE PIECE AND PARCEL OF THE LAND BEARING SVY NO 669| Reserve Price | 26-08-2026 MOIZ
DATTARAM CHAVAN ,SAKSHI PRAVIN (OLD 672) ADM 100 SQ MTRS AT VILLAGE MOSHI TQ HAVELI DIST|  Rs 9,00,000 .
CHAVAN Rs 1379944/~ | bNE WITHIN THE LIMITS OF PIMPRI CHINCHWAD MUCIPAL o R o HAMMED
AT 561 MATOSHREE BANGLA CORPORATION BUILING NAMELY SHRINIWAS ANGAN IN WHICH Auction & Time EEEEEEEEEN
,SHEVANTIBAN SOCIETY SPINE ROAD Date FLAT NO 203 2ND FLOOR CARPET AREA 36.14 MTRS ALONG WITH |__RS 90,000/- 29-08-2026
NEAR CHINCHWAD FARM PUNE 29-06-2022 | PARKING AREA BOUNDED BY EAST-AS PER PLAN WEST- AS PER BIA (10:00 AM TO
PLAN NORTH-AS PER PLAN SOUTH- AS PER PLAN Rs 10000/~ 18:00)

Sr. No. 'Location Branch Address

1. Pune EPI Centre, Office No. 302, 3rd Floor, S No. 4/6, F Plot No. 64 C, 3/MP/2, Pune Mumbai Road, Manali Hotel, Near shoppers stop, Wakdewadi, Shivaji Nagar, Pune 411005

1.Last date of submission of sealed offers as well as online in the prescribed tender forms along with EMD is 27-08-2026 Time till 4.30 PM at the branch office address mentioned herein
above. Tenders that are not filled up properly or tenders received beyond last date will be considered as invalid tender and shall accordingly be rejected. No interest shall be paid on the EMD.
2. The detail terms and conditions of the auction sale are incorporated in the prescribed tender form. Tender forms are available on www.mahindrahomefinance.com well as above branch
office. 3. All the intending bidders are required to register their name in the Web Portal mentioned above in free of cost of their own to submit their bid as per the prescribed format along
with EMD by way of Demand Draftin favour of 'Mahindra Rural Housing Finance Limited" and KYCin a sealed envelope at the branch office mentioned herein above as well as upload online to
participate in the Auction on the date and time aforesaid. For any enquiry the prospective bidders may contact MRHFL Authorised Officer on the above mentioned Branch Office Address &
onthe above mentioned Mob. No. 4. Further interest will be charged as applicable, as per the Loan Agreement on the amount outstandingin the notice and incidental expenses, costs, etc., is
due and payable till its realization. 5. The notice is hereby given to the Borrower and Guarantor, to remain present personally at the time of sale and they can bring the intending
buyers/purchasers for purchasing the immovable property as described herein above, as per the particulars of Terms and Conditions of Sale. 6. The Borrower(s)/Guarantor(s) are hereby
given 15 DAYS SALE NOTICE UNDER SECURITY INTEREST (ENFORCEMENT) RULES, 2002 to pay the sum mentioned as above before the date of Auction failing which the immovable property
will be auctioned and balance, if any, will be recovered with interest and costs. If the Borrower pays the amount due to Mahindra Rural Housing Finance Ltd., in full before the date of sale,
auction s liable to be stopped. 7. The immovable property will be sold to the highest tenderer. However, the undersigned reserves the absolute discretion to allow inter se bidding, if deemed
necessary. 8. Company is not responsible for any liabilities upon the property which is not in the knowledge of the company. For further details, contact the Branch Manager, at the above
mentioned Branch office address

Place: Pune, Date : 13/08/2026 Sd/- Authorised Officer, (Mahindra Rural Housing Finance Ltd.)

Loan Afc Number / Date & rate of i Reserve | Eamest | Date & | Dateof | E-Auction E-:::;ﬁt
Name of Borrowers{ | n 00 ason | Amountof 1o Description Price For [Maney For| Time of | Bid Sub- Lo Property
Ca-Borrawers/ 13(2) Demand | - of Property et ol st fid Rk of Tender | o't Ye
Guarantors{Mortgagers MNotice 2ok PArSY | Yroperiy [E-Auction| misslon |  submission Time
(AC NO.) Rs. 06 Jun 25 24 Jul |Flat Mo, 204 2nd Rs Rs 11.00 Am| OnOr | Office No-8 ;1st Parmaocd
LNSRR17523- 1359623/~ |®s. 1311778/ | 26 |Floor Mauli 1804000/ | 180400/ | To 01.00 | Before |Flogr, Choudhary —
240313047 Dues As On Dues As On Developers Survey Pm 15 | 14 5ep |Amardeesp EOD0AG4033,
Ajay Chavan, 10 Aug 26 04 Jun 25 Mo. 288 Plot No, Sep 2026| 2026 |Complex, Property
Mukund Chavan, GESBT RS Situated Abowve Laptop Wisit Date
Mirabal Balatabeb At Parner, Bazaar, 13 Sep 2026
Shinde Ahmednagar Supa. Sarjepura, 9:00 am TO
Maharashtra Ahmednagar- 5:00 pm
Admeasuring 472 5q 414003,
Feot Maharashira-
India
(AL ND.) As 07 Jan 25 2T 1ul |Survey Mo, 22, Hissa Rs, Rs. 11.00Am| OnOr |101, Gold Farmod
LNKRDOOGZ2- 1745024/- & | Rs. 1692011/- 26 |Mo.2/A | Situated  |3779900/-|377990/- | To 01.00 | Before |Crest, Choudhary -
230228163 & Rz 921221/ & At Village Uraali Pm 15 | 14 5%ep |5.MNo.5/6, BOOD4E4033,
LNKRD17423- Dues As On | Rs. 382797/- Devachi Tal, Hawveli Sep 2026 | 2026 |Kharadi, Pune- Property
240288888 10 Aug 26 Drues As On Dest. Pune 411014, Visit Date
Mohammadalfred 03 Jan 25 Maharashtra Maharashtra 13 5ep 2036
Sulemanali Msaikia, Admeasuring 00 H India %:00 am TO
sajima 01 R 5:00 pm
Mohamadalfred
Alisaikia
Guarantor :
ohammadyusuf
Hamesed Sayyed
(AL NO.) Rs. 07 Mar 26 07 Jul [Flat Mo11, On Stiit A=, A=, 11.00 Am | OnOr |5anskiriti Parmod
241216704818494 2561841/ |Rs 2381396 /-1 26 |Floor, Punyai Heights | 2882000/ 288200/ | To 01.00 | Before |Arcade, Office | Choudhary =
Raviraj Wavhale, Dues As On Dues As On [City Viaw) 5r Mo Pm 15 | 145ep |No. 104, 1st BOOD4G4033,
Chandani Wavhle 10 Aug 26 06 Mar 26 11/17 Bharekar Sep 2026 2026 |Floor, Near Property
Estate, Manded Pune Pemic Schiood, Wist Date
Pune City Pune Kaspate Vasti, | 13 5ep 2026
Maharashtra {In)- Hinjawadi, 3:00am TO
411011 Wakad, Pune- 700 prm
Admeasuring 51.67 411057,
S5g. Mitrs. Maharashtra-
India

The terms and conditions of e-auction sale:-

{1.) The E-Auction sale of Secured Asselis on “as 5 whereis® | “as s what 15"

Cwghatevers there 17 and “no recourie” badig for and on behalf of the Sacured Creditor viz, AUSFR

CIN :

SIZEMASTERS TECHNOLOGY LIMITED

- LT4110PN1991PLC223919
Registered Office : Plot no 122123, Sub plot no 23, Ramtekdi Industrial Estate, Hadapsar, Pune, Maharashira, India 411013
Phone No.: +81-8484965857, E-Mail : sizemasterscompliancef@gmail.com, Website : www. sizemasterstechnology.com

EXTRACTS OF THE UNAUDITED STANDALONE & CONSOLIDATED FINANCIAL RESULTS
FOR THE QUARTER AND NINE MONTHS ENDED ON 30TH JUNE, 2026

(Rs in Lacs)
| S E'I'ﬁ.H[Iﬁ.LUHE il - - ECII'IIEDIJIZIATED .
sr P Guarter Ended Quarter Ended II:hu.rter Enu:lad ‘n’ur Ended | Crartar Endnd nuar:Ia-r Em:ﬁad l}u.-nﬂ-r E|.-||:|¢u:|1I 'fau Ended
Mo, " e 30-06-2026 | 31-03-Z0Z4 20-06-2025 | 11-03-20zb | M0-D6-2026 H-03-200% 30-06-2025 | 39-03-2026
(Unaudifed] | {Unaudited] | (Unsudited) | (Awdited] | (Unaudited) | (Unawdited) | (Unaudited) | |Audited)
Tolai incoms from Operations 614.06 728 .54 486.56. ¢ Z.758.32 890,30 Gr343 G158 | 3.660.67
2 | Met Profil f (Losa) for the period (before Tax, 111 .64 102 B4 115,74 10254 124.74 V2800 127877 | 5B85.75
Excopdiona andior Exiragrdenany ibems) |
3 | Met Profit / {Loss) for the period before tax 111.6G4 10284 115.74 102Z.84 121.74 126.07 127.77| 5B5.75
(aftar Exceptional andior Extraordingry items)
4 | Ml Profil f (Loss) Por the parod afer lax B3.66 FE.B0 ar.43 36515 7509 B2.07 85,71 434 TE
(aftar Excaplional andfor Exfracrdenary jlems)
5 | Total Comgeehiensie Incoms for the period 2366 T8.80 ar.43 36515 75,64 EO.07 85,71 434.76
[Cernprising Pral § [Loss) for the period (afier ax)
and other Comprebensive Income (after Tax]]
6 | Equity Share Capital 1.000.00 1,000:00 1,00.00 | 4,003.00 1,000.00 1,000,040 1,000,080 | 1.000.00
7 | Eamings Per Share {of Hs. 108 sach)
(far continuing and discontinued operations)- | |
Basic . 073 0B7]  365| 076 | 085 lz2| 4068
Diluled 54 .73 .87 .65 0.76 085 1.22 | 40689
MNOTES:

and there s no known encumbrance which exists an the said property, (2.) For parbicipating in online e-auction sale, Bid document, coples of PAN Card, Board Resolution in
case of Company and photo |0, address proaf are required to be submitted along with EBAD, which is payable by way of RTGS/NEFT/DD |nthe name of AAVAS FINANCIERS
LIMITED, Current account No.0054847000010F AAVAS FINANCIERS LIMITED, Repd. & Corp Office @ 202-202 2nd Floor, South End Square, Mansarowvar Industrial Area,
laipur 302020 IFSC Code: HDFORMDOS4, Once an Online Bid is submitted, same cannot be withdrewn., Further any EMD submitted by bidder will be required to send the
UTR/Ref no/DD Mo of the RTGS/NEFT/DD with a copy of cancelfed cheque on the following email 1Ds i.e. auction@aavas.in (3.) All Interested participants / bidders are
requested to visit the website https:/fsarfaesi.auctiontiger.net & https://aavas.in/sarfaesi-sale-notices for further details help procedure & online traiming on E-Aucton
prospective bidder may contact incleding Terms & Conditions; to take  part in e-suction sale proceeding and are also advised to contact e-mail of auction@aavas.in &
ramprasad @avctiontiger.net, Contact No. 8000023297 (Aavas Contact Person : Parmad Choudhary — E000454033, Mohd, Kalim - TB49821425)

Please Mote: - This is also a 30 days notice Under Rute B6) read with Bule 2{1] to the Borroweers/Co Borrowers/Mortgagors of the above said loan account abowt sale through tender
Jinterse bidding on the above-mentioned date, The property will be sold, if their outstanding dues are not repaid in full by the borrower in the given notice period

Place : Maharashtra :13-08-2026 Authorised Officer Aavas Financiers Limited

epaper.financialexpress.com

1 The above is an exiract of the detailed format of Cuarerly Results submitted with the Stock Exchange under Ragulatien 33 of the SEBI (Listing Obligatens and Disclosuns
Requremenls) Regulations, 2015, The full format of the Quarterdy Results s also available” on the webshe of Stock Exchengss and on Company website ai
wnw Sizemastarstechnalogy. com

2 The above standalone resulls were reviewed by the Audit committes; and thereafier approved by the Board of Direciors in thelr mestings held on Awgast 12, 2026,
3 The Statutony Auditor of the Company have carried out Limited Rewisw of Standalone and Consolidated Financial Results for for the quarter ended June 30, 2026
4 Praviogs vearCuarter figures have been regrouped { reclassified, wherever necassany,

On behalf of Board of Directors
Sizemasters Technology Limited
Sdl-

Gopal Zanwar

Director

DIN:09537969

Place : Pune
Date: August 12, 2026

Pune
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SAVITRIBAI MULE PUNE UNIVERSITY
(Formerly University of Pune)
Advertisement for the Inviting quotations
# Renewal of Insurance policy of
JAYAKAR KNOWLEDGE RESOURCE CENTRE
( FORMERLY JAYAKAR LIBRARY)

Savitribai Phule Pune University invites quotations from eligible
Insurance Companies for renewal of the Insurance Policy of
Jayakar Knowledge Resource Centre covering the following
assets

Library Stock of Books, Periodicals, Reading Material, CDs &
similar Other goods, Furniture. Fixtures & Fittings and all
Equipment.

Total Sum Insured Rs. 2.45.46.83,619/-

Interested Insurance Companies are requested to submit their
sealed quotations as per the prescribed terms and conditions on
or before 24" August 2026

Detailed information, terms and conditions regarding the
Quotation are available on the University website under News &
Announcements : www.unipancac.in/News

Adv No.15 Prof (Dr.)Prafulla A. Pawar
Date : 13/08/2026 Officiating Registrar
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FINANCIAL EXPRESS

FORM A
PUEBLIC ANNOUNCEMENT

(Under Regulation G of tha Inssheency and Bankruplcy Board of India
{Insolkvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF
GULAM MUSTAFA ENTERPRISES PRIVATE LIMITED

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
FABZEN TECHNOLOGIES PRIVATE LIMITED

I5 In the Business of developing and marketing moblile games
it 154, 4th Floos, Cliy Vista. Tower A, Fowntaln Road, Kharadl, Puns - 411014, Maharashtra

[ Ubndier :'-IJEHEI;LHEHIJI:'I {1} of reguiation 364 of the Insedvency amnd Banknp sard of India
{Insobency Résolution Process far Carporale Persons) Refulakions, 2018)

T e e e S
2. | Date of ncomporation of corporate
| delitor : -

3. | Authonty under which conporate
chetyior & incorporatesd | regishend
4. | Comporate dentity Mo/ Umited
Lishility Iderdification Mo of
COFPOISiE dabior !
5. | Address of the registered office and | 5, GM Pear, 151 Stage, st Phase, BTM Layout
principal office {if amy) of copomate | Bangsluny - SE0068, Kamataka,
chetbir |
E. | Insehency commencement date in
respect of comporate detior
7 | Estimated date of dosure of
| insohency resolition process
g, | Marme and regisiration number of
the Ineakency professional acting
25 inderm resolution prokessional
g, | Address and email of tha inteim
resalution ralessionsl, as
registanad with tha Boand
10| Address and &mall o be (sed Tor
| comespondence with the imerim
resoition prodesskons
11| Lerst datms for subrmession of chims

E FI.'E. EI’.‘.TIT-.I"I.'IT':':'.I'I'mI'I-Ei 1 F";.F.I'. II:A'.F.‘#'.E..' -

[ DFOIOOHATSRIFTOO0A TA0

| st huy 2026
e reoeived an 13 AUgUST 2006
| 27th January 2027 (180 days from the CIRP
| Eommencement Date be, Zlst luly 2026)
| M. Corarsam Kardial Pased
| IBELARA-DOLAP POIST 3 20182019/ 12155
| P Ervesil kb choentedSckpated corn
| 322 Fest Busness Spaces. M G Road, Ghatiopar
B, Murmisai City, Maharashina, 400077
| Process Email ID; cin gulam@gmail com
| 372 Zest Business Spaces, M G Road, Ghatkopar
East; Mumiai Ciiy, Maharashira, 400077
| Process Emal 0 cinpgulanEgrnsil com
| 26th August 2026 {14 days from the receipt of
_ | coder Le. 13th August 2026)
12| Classes of croditors, Fary, under | Aloiees under Real Estabe Project
clause (b} of sunsection (G4 of
seciion Fl, ascertained by e
irerim resalution professional
13| Mames of Irsohency Professionais
iantified o act &5 Authorsad | Frttpes bl govin/ meoivenc-professional/ details
Repeseniative of creciios ina | Pekid=PTEL Y =—
chazs (Three remes for sach dass] | 2 Anand PravinPanda
I/t o in,/ masdvency-professional ' oetai ks
| Phaidid=NTMwNE=_
3. Hetal Gaurang Haothan
| Iittps fibbigouin mechenor-profpssional detaiks
| Pheldd=Maoyfhy==
| [y et Abke pov inghorme doan ks
(b https:/ b gowindeninsoheny-professional

[ 1. Manish Laji Dewda

14.| fa) Relewant Forms and
b Detalls of authortnad
representabives ae avatable at

SeMo,  RELEVANTPARTICULARS =~
1 | Mameof the corpesale debitor alang with | Fabaan Techniloges Private Limited
PAN & CINY LU Mo Cind L U9 PMN20L T FTCIG T 0T
[PAN: AADCFOSBEM,
| 154, 4ih Floor, City Westa, Towor &,
| Fowmitain Foad, Kharadi, Pune - 411014,
| !'-.:".a_.':gr_a_slma

2 Ln‘"."d.rtﬁ af the registered office

3. [ URL of websts | Mot Available
4. | Duotads of place whare majority of Blengalur
| fieed Assets are |located |
5. |installed capecity of main MA
| prodcls, sarvices . .
& | Quantty and value of main producs’ | NA
| Senvices Sold in last financial year |
. | Murnberof employees) workien 0

| Detalis ta ba sought by email at
| e fabanBEmail.com

8. | Further detass including last avallable
firancial statemants (with schedubas) of
I wars, lisks ol credilorsane avaitebie

_[atuAL .

4. | Eigibility for resolution appécants wndar
section Z5[2Kh)of the Code is availabés
At LURL:

| Datails to ba sought by armall at
| Emfabren@Emsd com

101, | Last.date for receipt of expression | 2B-08-2026
{ af interast ) ) | S

11. | Date of issuse of provisional kst oof OF 0020
| presspective resoluton applicants (PRA] |

12, | Lest date for subsmission of obpctions B B = B
| 10 provishanal 1=t |

13. | Date of issue of final list of PRA_ | 22-08-2026

14, | Drate of s of I, EM and regueest for | 2T092006
| resoluln pians 1o FPRAS fliEEn s T

15, | Last date for submission of | Er-10-2026

___|mesolution plans
16, | Process amad id tosubmil
_|Espressionof interest I
17, | Datais of CO's registration status &5 [ g,

| MSME | UDYAM-KR-03.0494191

[ l_'_'l'l;';ft!h.fi:.rlé;-frl:ltl:il:llI1I'I-

S0

Manish Laljl Dawda

Resobution Professions

Fabzen Technoiogies Private Limited

Heg. Mo [HEI/IPA-DO L P NVPEOES 20212022 137aF

AFA Mo, AL EITET A0 A00GZT 109406 Malid upto 20,068 2027

Date © 13-08-2026
Place: Mumbai

THURSDAY, AUGUST 13, 2026

41

,.
@) BandNan | emcec vos e mmmtes s e
n shridge, Ahm . Phone: +#91- P
DEMAND NOTICE TO BORROWERS

The under mentioned account turned intg NPA and demand notice issued by Bandhan Bank Ltd. to the following Borrowers under Sec.13(2) of the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act {The Act), 2002 was returned unserved. Hence, this notice is issued tovou all and

public atlarge through publication.

T T )
ik b gt Description of the mortgaged property (Secured asset) NoticeDabe of PR | de of dermandntice| — of Naice.
: | All That Piece Or Parcel OF Rec House, Situated At Shikaripura Town Municipal Limits 13 June 7026 / Rs.26,33,019.38/-| 08 August
L Madim Ulla - in Ward MNo.03, 6th A Cross Road, Sri H Veerabasappa Layout, Kumbaragundi| oo onoe 2076
Borrower & Extension, Formed In Alinenated Land In Survey Mo.32/1, Of Hulivur Village Bearing
Martgagor Site Mo, 32, Municipal Property No.33-515-89/17, Katha No.1240/1240, Measuring
2. Mohibulla b 9,00 X 12.00 Meter Or In Total 108 Sq Mtrs, 577427, Owned By Nadim Ulla , -, -and
Co-Baorrower Same Bounded As Under: On Or Towards Morth Property Site Ma.29, On Or Towards
20009240000113 | East Property Site Mo.33, On OF Towards West Property Site No. 21, On Or Towards
| South : 9,00 Mtrs Road

Demand madea aga inst vou through this notice to repay to the Bank, dues with further interest, costs and charges within 80 days from the date hereof, failing which
the Bank will further proceed to take steps u/s.13(4) of the SARFAES] Act. The borrowers/mortgagor's attention is invited to the provisions of sub-section [8) of
section 13 of the Act, in respect of time available, to redeem the secured assets,
\ Place : Shivamogga, Date : 13 August 2026

i @) Bandhan

The under mentioned account turned into NPA and demand notce issued by Bandhan Bank Ltd. to the following Barrowers undér Sec.13(2) of the Securitisation

DEMAND NOTICE TO BORROWERS
and Reconstruction of Financial Assets and Enforcement of Sacurity Interest Act (The Act), 2002 was returned unserved. Hence, this notice is issued to yau all and

public at large through publication.

Authorised Officer, Bandhan Bank Limited

~

Regional Office : Netaji Marg, Nr. Mithakhali Six Roads,
Ellisbridge. Ahmedbad-6. Phone: +31-26421671-75

Marne of borrawnen|s],
guarantors & Loan Account Nos,

Date of Demand Amount Ofs ason | Date of pasting

Deseription of the: mongaged property (Secured asset) Notice/Date of NPA | date of demand noticel  of Notice

1. Abdul Mujeeb
zour - Borrower &

All that piece or parcel of bearing Plot No.23, GPC No.1514, Bilagi Badavane,) 27 une 2076/ Rs.9, 39 180,33/ | D6 August 2026
Chandakavate, Sindgi Town, Vijayapura Dist Area- 1200 5q F1,.385128. Owned By| 31 Decernber 1025

MDStERE abdul Mujeeb Gour And Same Bounded As Under: On Or Towards North: Road,
i".’:zet;ka Gour- | on Or Towards East: Plot No, 24, On Or Towards West: Plot No.22, On Or Towards
o-Barrower : ek
h: P riy Of Lalasab Bil
son0iin7a17aag | PropertyOtLalasabBilag

Demand made against you through this notice to repay to the Bank, dues with further interest, costs and charges within 80 days from the date hereof, failing which
the Bank will further proceed to take steps u/s.13(4) of the SARFAESI Act, The borrowers/mortgager's attention is invited to the provisions of sub-section (8) of
Section 13 of the Act, inrespect of time available, to redeem the secured assats.

Notice is haraky gven that;

1. The Mational Company Law Tribunal hes orderad the cemmencenment of 8 conporabe
rschvEncy resolution pocess of the Project Guliam Mustafa Enierprisas Private Limaled
o 31s1 July 2026,

2. The creditors of Gulam Mustafa Enterprises Private Limited are hareby called upon to
submit thelr claims with proof, on or before 2608 2026, 1o the Interim Resolution
Professional atthe cormespondence address mentioned against entry Mo, 10 only,

A The Financial coegditors shall sebmil their ciaims with prool by @ectronss: mesng anly, Al
otheer creditors may submitclaims with procf in porson, by post or electrenic means

‘IMPORTANT"

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any

Place ; Vijayapura, Date ; 13 August 2026 Authorised Officer, Bandhan Bank Limited

)
d ' Egrqltéihan

The under mentioned account turned inte MPA and demand notice ssued By Bandhan Bank Lid, to the following Barmowers under Sec,13(2) of the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act {The Act], 2002 was returned unserved. Hence, this notice is-issued to you all and public at large

A

~
Regional Office : Metaji Marg, Nr. Mithakhali Six Roads,
Ellisbridge, Ahmedbad-&. Phone: +91-268421671-75

4, A financial creditor Belonging 1o 8 class, 8¢ |isled against entry Mo, 12, shall ingicate its loss or damage incurred as a result Of through publication

choice of authorized representative from among the thres insofvency professionass listed i i ; inti MNarme of borrower(s), Description of the mortgaged Date of Demand Amount Ofs ason | Date of pasti
agamst entry No. 13 to act as the authorized representative of the class “Aiotiees under transactions with com pan €S, associations or | guarantors & Loan .ﬁ,:mugl_ Nos. property (Secured asset) Motice/Date of NPA | date of dermand natice of anl'lw =
Real Estate - G{'-I f—ﬂl“ Mustata Entarprises Private Limited in Foem ':“' individuals adversi ng In its news papers or 1. Ravi Sankar Komara - | All that piece or parcel of residential property of the 3 Bed Rooms Residential| 27 june 2026/ | RS.33,80,873.45/ 06 August
Submisshon of fakse or misleading proof of claims shall attract penakties: P I . W, h £ h B Aprtment/Flat Bearing Unit No.201, Situated At Secand Fioor, Property Site No.4 & Sl jsan
YA Bl Dhanshyam pitd; ublications. e therefore recommend that Mortgagar 5, Carved Qut And Conveyed In Survey No.351, duly Converted For Mon- b mnmary ik

Date: 13.08.2026 Agricultural Residental Purposss Having Super Built Up Area 1260 5q Fest In The

Above Said Residential Apartment/Building Known As 5rl Mandana Meo,
Hulimangala Village, ligani Hobli, Anekal Taluk, Bangalore District, Constructed In
The Scheedidle & Property Herein And One Covered Car Parking Area Beasing No, 201
In The Basemant,/stlt Floor, finished With RCC Roofing And Vitrified Tiles Flooring
With Waater, Electricity And Sewerage Amenities Together With All Common Areas
Such As Passages, Lobbies, Lift, Staircase/s And All Other Areas Of Commion Use Etc,
277 5q Ft Undivided Share OF filght Title And Interest OF Land And The Same s
Bounded On The Area- 1260 5q Ft + 277 5g Ft Undivided Share Of Right Title And
Interest Of Land, S&0105%,. Owned By Ravi Sankar Komara, -and Same Bounded As
Under: On Or Towards North: Open Space, On Or Towards East: Entrance And
Frivate Corridor, On Or Towards West: Common Corridor, On Or Towards Sauth:
Common Corridor - o
Demand made against you thraugh this notice to repay to the Bank, dues with further interest, costs and charges within 60 days from the date bereof, failing which the Bank will
further proceed to take steps u/fs5.13{4) of the SARFAES| Act, The borrowers/mortgagor’s attention isinvited to the provisions of sub-section {B) of Section 13 of the Act, in
respect of time avallable, to redesm the secured assets

\ Place : Bengaluru, Date : 13 August 2026

Interim Resolution Professional

BBl PA-GOLP-FOL3T 3/ 200 8-2015/1 2155

A4 1218502/311226/ 10867 3. Valid till 20122026
Rog: 322, Zest Business Spaces, M G Road, Ghatkopar East,
Mumibzxai City, Maharashira, 400077

Reg Email i dpatel@ehpatel.eom

Process Emall Id; clirp gularm@gmaidl.com

2. Golla Mirmala Dewi -
Co-Borroweer
2000909003792

readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

HDFC BANK LIMITED
{3} HDFC BANK

Branch Address: 1stFloor, Sri Hari Towers, #59A-1-5/1, Beside Maris Stella College, Vijayawada-520008. Ph.No. 18002100018.
Regd. Office: HDFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai - 400013.
CIN: L65920MH1994PLC080618, Website: www.hdfcbank.com

DEMAND NOTICE

Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002. (Act) read with Rule 3 of the Security (Enforcement) Rules,
2002

Whereas the undersigned being the Authorised Officer of HDFC Bank Limited (erstwhile HDFC Limited having amalgamated with HDFC Bank Limited by virtue of a Scheme of
Amalgamation approved by Hon’ble NCLT-Mumbai vide order dated 17th March 2023) (HDFC) under Securitisation and Reconstruction of Financial Assets and Enforcement Of
Security Interest Act, 2002 and in exercise of powers conferred under Section13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued Demand Notices
under Section 13 (2) of the said Act, calling upon the Borrower(s) / Legal Heir(s) / Legal Representative(s) listed hereunder, to pay the amounts mentioned in the respective Demand
Notice/s, within 60 days from the date of the respective Notice/s, as per details given below. The undersigned have, caused these Notices to be pasted on the premises of the last
known respective addresses of the said Borrower(s) / Legal Heir(s) / LegalRepresentative(s). Copies of the said Notices are available with the undersigned, and the said Borrower(s)
Legal Heir(s)/ Legal Representative(s), may, if they so desire, collect the respective copy from the undersigned on any working day during normal office hours. In connection with
the above, Notice is hereby given, once again, to the said Borrower(s) / Legal Heir(s) / Legal Representative(s) to pay to HDFC, within 60 days from the date of publication of this
Notice, the amounts indicated hereinbelow in their respective names, together with further interest as detailed in the said Demand Notices from the respective dates mentioned
below in column (c) till the date of paymentand / or realisation, read with the loan agreement and other documents/writings, if any, executed by the said Borrower(s). As security
for due repayment of the loan, the following Secured Asset(s) have been mortgaged to HDFC by the said Borrower (s) respectively. Borrower(s) / Legal Heir(s) / Legal Representative(s)
attention isinvited to the provisions of sub-section (8) of section 13 of the Act, in respect of time available to redeem the secured asset/s.

Sr.| Name of Borrower (s) / Legal Heirs(s) Total Date of
No. and Legal Representative(s) Outstanding Dues|Demand Notice

Authorised Officer, Bandhan Bank Limited /

dh
*Narayana

Health Insurance

NARAYANA HEALTH INSURANCE LIMITED

[CIN: U65120KA2023PLC174002 | IRDAI Registration No.:166]
Reg. Office: No. 258/A, Bommasandra Industrial Area, Anekal Taluk, Bengaluru -560099 Karnataka

Call us on : +91 9821034071 | Email: support@narayanahealth.insurance
Website: narayanahealth.insurance

Description of Secured Asset(s) / Immovable Property (lies)

|SCHEDULE A PROPERTY : All that piece and parcel of property
15-June-2026 |bearing Survey Number 69/1 (Earlier Survey Number 69), mea-
suring 04 Acres 33 Guntas and 6 Guntas A kharab totally measur-
ing 4 Acres 39 Guntas (Inclusive of 2015.10 Sq. Mtr reserved for
park and 1007.52 Sq. Mtr for Civic Amenities) for situated at
Gudigattanahalli Village, Sarjapura Hobli, Anekal Taluk, Bangalore
Urban District and bounded on: East b : Survey No. 69/2, West b
: Land Survey No. 69/1 belonging to Shanthamma, North b :
Survey No. 89 & 90, South b : Village Boundary (Tamil Nadu
Boundary)., SCHEDULE B PROPERTY : (Undivided share in
Schedule ‘A" Property agreed to be purchased by the purchaser)
219.215 Sq Feet of undivided share, right, title and interest in the
Schedule A property mentioned above. SCHEDULE C PROP-
ERTY : (Description of the apartment to be built for the purchaser)
Flat bearing No. 509 having a super built-up area of 474 Sq Feet " " P .
and Carpet area of 299.99 Sq Feet, on the Sth FLOOR, A Block, Existing Corporate Office Address: New Corporate Office Address:

in the multistoried apartment building complex known as “FIVE
RINGS” to be constructed on the Schedule A Property with one
car parking space.

All that the R.C.C building together with appurtenant total
land admeasuring 318.5 Sq.yds (all together with total land

1 Mr. MOHIT JAIN (BORROWER)
&
Mr. GULRAJ OSTWAL
(CO- BORROWER)
&
M/s. NAVKAR AGENCIES
(CO - BORROWER)

Rs.18,05,539/-
(Rupees Eighteen
Lakhs Five
Thousand Five
Hundred Thirty
Nine Only)
as on
30-Apr-2026*

NOTICE

RELOCATION OF CORPORATE OFFICE AND POLICYHOLDER SERVICING LOCATION

Notice is hereby given that, that Narayana Health Insurance Limited (the “Company”) will be relocating its
Corporate Office to the new premises within Bengaluru, which also serves as a Policyholder(s) Servicing
Location. This relocation is intended to support the Company's operational and service requirements and is
being undertaken in accordance with the applicable provisions/ prescription of the Insurance Regulatory and
Development Authority of India (IRDAI) and other applicable laws.

Narayana Health Insurance Limited,
Corp. Office: No. 261/A, 2nd Floor,
Bommasandra Industrial Area, Anekal

Narayana Health Insurance Limited, Corp., Office:
6th Floor, Tower — B, Plot No. 84, West Avenue - 1,
Survey No. 62 (Part) of Doddathogur Village and

Mr. BHAMIDI KAMESWARA Rs.70,65,120/-

9 08-June-2026 neasur :
PHANIDHAR (Rupees Seventy as mentioned in the below said property Item nos.1 to 4) : Taluk, Bengaluru -560099, Karnataka Survey No. 10 (Part) & 12 of Konappana Agrahara
(BORROWER) Lakh Sixty Five Item no. 1 : All that the land admeasuring 80 Sq.yds in Revision

Village, Electronic City,
Karnataka

Thousand One Bengaluru - 560100,

Hundred Twenty Sy.n0.66-4A, Mungada Village, Mungada grama panchyathi, area,

Ambajipeta Sub Registrar office area, P.Gannavaram mandal, Dr.

;)Snlglg B.R. Ambedkar Konaseeema District, East Godavari District be- L r h, r
31-12-2025* ing bounded by the following boundaries : East : Land belongs to

Bhimidi Subba rao - 27 feet, South : Compound wall of this
property and there after land belongs to Bhimidi Subba rao - 26.6
feet, West : Compound wall of this property and there after land
belongs to Satya Manikyala rao - 27 feet, North : Compound wall
of property belongs to Mukku Nagendra Venkata prasad - 26.6
feet., Item no. 2 : All that the land admeasuring 79.5 Sq.yds in
Revision Sy.no.66-4A, Mungada Village, Mungada grama
panchyathi area, Ambajipeta Sub Registrar office area,
P.Gannavaram mandal, Dr. B.R. Ambedkar Konaseeema District
, East Godavari District being bounded by the following bound-
aries : East : Below said Item no.3 property - 27 feet, South :
Compound wall of this property and there after land belongs to
Yenamandara Bhaskara rao - 26.6 feet, West : Land belongs to
Bhimidi Subba rao - 27 feet, North : Compound wall of property
belongs to Mukku Nagendra Venkata prasad - 26.6 feet., Item no.
3 : All that the land admeasuring 79.5 Sq.yds in Revision Sy.no.66-
4A, Mungada Village, Mungada grama panchyathi, area , Ambaijipeta
Sub Registrar office area, P.Gannavaram mandal, Dr.B.R.
Ambedkar Konaseeema District, East Godavari District being
bounded by the following boundaries : East : Raja veedhi - 27
feet, South : Compound wall of this property and there after land
belongs to Yenamandara Bhaskara rao - 26.6 feet, West : Above
said Item no.2 property - 27 feet, North : Compound wall of
property belongs to Mukku Nagendra Venkata prasad - 26.6 feet.,
Item no. 4 : All that the land admeasuring 79.5 Sq.yds in Revision
Sy.no.66-4A, Mungada Village, Mungada grama panchyathi, area
, Ambajipeta Sub Registrar office area, P.Gannavaram mandal,
Dr.B.R. Ambedkar Konaseeema District , East Godavari District
being bounded by the following boundaries : East : Land belongs
to Bhamidi Kameswara rao - 27 feet, South : House and land

Effective Date of Relocation: 13™" October 2026
Kindly note that this relocation is solely a change in the office premises within Bengaluru and will have no impact
on your insurance policy, policy coverage, claims servicing, customer support, grievance redressal mechanism,
or any of your contractual rights and obligations under the policy, as applicable.
All our customer service and support channels will continue to operate and remain available to assist you.

o Customer Care Phone No.: +91 9821034071

© Email: support@narayanahealth.insurance

& Website: narayanahealth.insurance

Yours faithfully

For Narayana Health Insurance Limited

belongs to Yenamandara Bhaskara rao - 26.6 feet, West : House Sd/-
and land belongs to Satya Surya Bhaskara rao - 27 feet, North :
Compound wall of Mukku Venkata Nagendra prasad - 26.6 feet. Sheela Ananth

*with further interest, costs, charges etc incurred till the date of payment and / or realization.

If the said Borrowers shall fail to make payment to HDFC as aforesaid, then HDFC shall proceed against the above Secured Asset(s) / Immovable
Property (ies) under Section 13 (4) of the said Act and the applicable Rules entirely at the risk of the said Borrower(s) / Legal Heir(s) / Legal
Representative(s) as to the costs and consequences.

The said Borrower (s) / Legal Heir(s) / Legal Representative(s) are prohibited under the said Act to transfer the aforesaid Secured Asset (s) /
Immovable Property (ies), whether by way of sale, lease or otherwise without the prior written consent of HDFC. Any person who contravenes or
abets contravention of the provisions of the Act or Rules made thereunder shall be liable for imprisonment and/or penalty as provided under the Act.

Place : Vijayawada Sd/- Authorised Officer
Date : 12-08-2026 For HDFC Bank Limited

Whole Time Director and CEO

DIN: 10420538

Dated: 13" August 2026

Place : Bengaluru
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claims are found to be false.

) 308
A0 AHT, DY 0L, ocmse Vinobha Nagar, KG Halli,
DIRIDLE, Bangalore-560045, do hereby
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declare that | have changed
my name from Sagaya Mary
to Glory F, vide affidavit

momindsctt smge e 33 | | dated 11.08.2026, sworn to
FgeRess, ooty a9 o3 | | pefore Prakasha .C, Advocate
FCJfepie] uoﬁ o Tores, am &JISJCS &%

& Notary, Bengaluru.
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|, Mr. SHABBIR AHMED SHAIKH
age about 47yrs S/o Mr. ALl
AKBAR residing at No-25, 38th
CROSS 19th MAIN 1ST STAGE
5TH BLOCK HBR LAYOUT BAN-
GALORE NORTH BANGALORE -
560043, Have Changed My Name
from Mr. SHABBIR AHMED

ZARIWALLA ALIAKBAR to Mr.
SHABBIR AHMED SHAIKH. Vide

Affidavit Dated 11.08.2026 before
Notary C.SHARADA. Bengaluru

| hitherto known as ASHOK KU-
MAR alias BHERULAL G TALA-
WAT S/O GHEWAR CHAND JI,
R/o- No- 88, Old No- 180, Kem-
pegowda Nagar Main Road Near
Uma Talkies Blood Bank Chamraj-
pet Bangalore, karnataka-560019,
have changed my name and shall
hereafter be known as
BHERULAL G TALAWAT.
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I, A.L. Franklin Christopher,
aged about 30 years, R/a. 220/3,
VST Road, Lingarajapuram,
Bangalore-560084, do hereby
declare that | have changed
my name from A.L. Maria
Franklin Christopher
to A.L. Franklin Christopher,
vide affidavit dated 11.08.2026,
sworn to before Prakasha .C,
Advocate & Notary, Bengaluru.
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